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Shrl 8, B, Dasmal: According %
sm, the axoleect wus canoelled ag the
Derty could not supply the goodn. May
3 know whether the Quantily pur-
chased latar on was purchased ot a
higher price or at a lower price?

Shri Dinesy Simgh: I am sorry, I
could not give the exact value of sul-

ur purchased thereafter. I have not
got it at this stage, but I will be glad
to give it to the hon. Member.
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Awards to Exporters

+
#1292, Shri Yashpal Singh:
Shri §. C, Samanta:

8bri S. R Damani:

Will the Minister of Commerce be
pleased to state

(a) whether Government are con-
sidering a proposal to allow competi-
tion among exporters and 1o give
awards; and

{b) if so, the main features of the

proposal?
The Minister of Commerce (Shrl
Dinesh Singh): (a) Yes, Sir.,

(b) The proposal undey considera-
tion is to give a hmuted number of
awards, 1n the forms of shields, for
outstanding export effort A Com-
mittee will be set up to maeke recom-
mendations Tor the awards. Exportars
wity, outstanding export performance
as well as to other nstitutions making
significant contributions in the field of
export promotion will be considered
for awards.
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Shri 8. C, Samanta: The Board of
Trade recommended that good ex-
porters ghould be granted suitable
Presidential Awards, May I know
whether that has been considered and
whether those who are given awards
wil] be given financial help also?

8hri Dinesh Singh: I mentioned in
my reply that we are setting up a
Committee for this. I think, it would
be better to wait for g Committee to
be set up and to wait for their recom~
mendations.

Sbri 8. R, Damani: This will be &
good inducement for increasing our
exports, But what really matters is
the competitiveness of our products for
increasing our exports. Qur exports
are falling. May I know what other
steps Government iz considering o
increase our exports apart from this.
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being what it is, sometimes an incen-
tive of this kind also helps. Regard-
ing the promotion schemes as such,
we have discussed them in the House
at g great length It is very gdifficult
for me to give a short answer on this
matter. . @
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Shri P, K. Ghesh: Importers make-
300 to 400 per cent profit whily for
exports Government has to give in-
centives. ...

Mr. Speaker: You are giving iafor—
mation, not asking for information.

Shri P. K. Ghosh: I am coming to
my question,

In view of the fact that our goods
cannot compete in the international
market, Government has to give in-
centives to exporters in the form of
cash also. Under the circumstances, I
would like to know from the hoa,
Minister whether Government
consider, for the promotion of
ports, the question of alowing
port licences omly to exporters

41T
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that they pget incentive and they
make good the loss that they inowr
in exports by way of imports.

Bhri Dinesh Bingh: It is a compli-
cated question. I shall bear the sug-
gestion of the hon. Member in mind.

ot T wm : 97 @ & Tew-
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Shrimati Sushils Rohatgi: Has the
Government worked out the financial
implications of the export promotion
schemes and if so, will the Govern-
ment use this money in the form of
giving direct inducement to experts?

Shri Dinesh Singh: VYes; we have
worked out the financial implications.
‘We have had to discuss with the Min-
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that we hope that the business com-
munity, as the hon, Member knows,
would try to help the country at this
stage by exporting for which we may
give them recognition rather than
making it a purely money concern
and trying to earn money only.

Shri 8. 8, Kathari: What are the
features of export promotion sche-
mes?

Mr. Speaker: Mr. Chatterji.

Shri Krishna Kumar Chatterji: Due
to devaluation it was expected that
our exports would go up, but now the
exports have fallen down, May I know
whether the hon. Minister is prepared
to consider the desirability of taking
over the export trade by stages by
the public sector?

Shri Dinesh Singh: I have no objec-
tion to taking over the entire trade
by stages as the hon, Member has
mentioned, but there may be certain
difficulties. As the House knows, the
Party to which I have the honour to
belong, has made some recommenda-
tions in this regard and I am very
carefully examining them,

Shri Hem Baraa: One of the osten-
sible reasons for devaluation was to
promote exports, but unfortunately the
exports are not intensified.
On the other hand, there has been a
lamentable decline in exports. I that
context, may I know whether Gov-
ernment are conducting any probe
into this fact whether deterioration in-
quality is responsible for this lament-
sble decline in our exports or there
are some other reasons. Will the Gov-
ernment tell us about jt?

Shri Dinesh Singh: I have shared
my views very freely with the House
on this subject and I have sald that
so far as devaluation is concerned, it
was inevitable that there should have
been some disturbance immediately
after devaluation, But our exports are
picking up and we hope that they will’
reach the targets that we have plan~
ned.
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St Dwivedy: The
esgential part of Mr. Hem Barua's
~question was not answered,

Hem Barua: About deterioration
in quality.

Shri Dinesh Singh: About the qua-
lity, I have said that we have qua-
lity control for exports and we g0
into that.

Shri Somavane: In view of our
uncompetitive export prices, I want
to know what concrete and concer-
ted steps are being taken by the Gov-
ernment to see that the export pri-
ces of our goods are reduced and
our exports are increased.

Shri Dinesh Bingh: I wish I were
in a position to give a simple answer
to (his very complicated question.
We are now on the question of awards
and not this.

8o far as making the prices com-
petitive 1n the international market
is concerned the question of cost
of production coms in, the question
of raw material adding to the nation-
al prices and so many other questions
come in. We are looking into this
matter.
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JULY 21, 1947
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8hri 8. K, Tapurish: The ever-
smihng hon. Minister just now made
what he thought was a valuable sug-
gestion to the businessman to ex-
port without profits, if need be,
for the sake of the country. May 1
ask him whether, knowing also full
well that the prices of our products
are very prohibiuve, Government
will take any steps to at least make
raw materials available at internat-
ional prices so that if the manufac-
turers or exporters want to export
without profit they can do so without
loss or at some logg? Could the hon.
Minister make raw materials avail-
able at international prices?

Shri Dlnesh Singh: The hon.
Member knows full well that even
if we made an attempt to make the
raw materlals available at inter-
nationa)] prices, they will not be
able to export at international pri-
ces, because then they would say
that labour is expensive, the cost of
production is higher and so on. It
is not such an easy question as has
been sought to be made out. The
hon. Member knows very well that
we have discussed this on many occa-
sions, and as I have said in this
House, we are discussing commo-
dity—wise with the Export-Tmport
Councils how best we can  help
them to export.

Expansion of Bhilal Stee] Piant

*12903. Shri Ram Kishan Gupia:
Will the Minister of Steel, Mines
and Metals be pleased to state:

{a) whether it is proposed
pand the Bhilai Stee]l Plant
aegr future; and

to ex-
in the
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(b) it, 30, whether the Russian
collaboration and import of materias
from Russia jnvolving foreign  ex-
change will be necessary for the
expansion?

The Minister of Steel, Mines and
Metals (Dr, Chenna Reddy): (a) Yes,
Sir. It 13 proposed to expand the
Bhilai Steel Plant from 2.5 million
ingot tonnes capacity to 3.2 million
mngot  tonnes capacity during the
Fourth Plan period,

(b) The expansion is being under-
taken with the Russian Collaboration
However, maximum utilisation of
indigenous equipment, material and
technical skill will be made in the
proposed expansion

Shri Ram Kishan Gupta: What is
the total estimate of the expansion
programme and out of it how much
will be utilised for foreign exchange?

Dr. Chenng Reddy: It is estimated
that there will be two phases in
which this expansion has to take place.
For the first phase, the estimate is
Rs. 287.58 millions with a foreign ex-
change component of Rs. 91.06 mul-
hons. The details of the second phase
1n regard to the different aiternatives
are still under examination, So, it is
not possible to give a specific figure,
but it is estimated that the second
phase may cost roughly Rs. 560 mil-
lions with a foreign exchange com-
ponent of Rs 170 millions

Shri Ram Kishan Gupta: How many
Russian experts are working there at
presemt?

Dr. Chenna Reddi: For this parti-
cular expansion programme, we are
only expecting that about 18 people

will be required in the first phase;
even they have not all arrived yet.
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